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(b) whether it is a fact that g de-
legation from the U_S.S.R. visited our
country but went “ack without giving
orders; and

(c) the effect of refusal of U.S.SR.
to give their orders to the WII'fCO on
Mica Industries?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
P. A. SANGMA): (a) to (c). A state-
ment is attached.

Statement

Contracts for export of Mica to
USSR are generally negotiated twice
a year—the main contract in Decem-
ber/January and the supplementary
contract in Sepiember/October,

A contract has been signed in De-
ceinber 198! for export of processed
Mica worth Rs. 11.40 crores during
1982,

A one man delegation from USSR
visited India in April 1982 to rego-
tiate ad hoc mid-term reyguirement
worth Rs. 4.84 crores, bulk of which
consisted of higher grade big size Mica
only. No agreement could be reach-
ed because USSR was neither wiiling
to pay 25 per cent premium pres-
cribed for exclusive purchase of
higher grades, nor to buy the wrescri-
bed matching quantity of smaller
sized Mica.

It is expected that negotiations for
supplementary contract will be taken
up as usual in September/October,

Tea Board's Antioxidantg Schenwe

5227. SHRI K. T. KOSALRAM:
Will the Minister of COMMERCE bhe
pleased to state:

(a) the reasons for keeping in sus-
pended animation the Tea Board’s
antioxidants scheme; and

(b) the total amount spent on this

scheme from August, 1971 to March,
1982 and the benefit that accrued from

this expenditure?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
P. A, SANGMA): (a) Work under
Tea Board‘s scheme on “‘Utilisation of
Tea Sweepings at the University Coal-
lege of science and technology, Cal-
cutta has not been started pending
construction of requisite shed within
the universily compus for the instal-
lation of bench scale plant for further
experiments in the laboratory.

(b) The total amount spent on the
scheme from August 1971 to 'March,
1982 is Rs. 8.40 lakhs., The results of
researches under the scheme show
that Tea sweepings and other formms
of Tea Waste can be gainfully utili_
sed as source material for extraction
of a number of Chemicals which
example, it has been shown that the
have diverse indusrtial uses. For
Tea polyphenola and their different
fractions, either in the original state
after chemical treatment could have
wide applicability as antioxidants in
different materialg such as, fatty oils
and oil-based products Vanaspati)
{petroleum fractions, natural rubber,
plastics, essential oils etc, At present,
industries manufacturing these subs-
tance use large quantities of other
antio¥idants of which almost the en-
tire amount is imported. Development
of a suitable method for com-
mercial extraction of the antioxidants
from Tea sweepings and other tea
wastes would thus scout in substantial
savings in foreign exchange now spent
on importation of antioxidants. The
results of researches under the
Board's scheme would be made avail-
able to entrepreneurs after the bench
scale experiments have been comple-
ted.

Indian, Cotton Milis

5228. SHRI K, RAMAMURTHY :
Will the Minister of COMMERCE be
pleased to state:

(a) whether it is a  fact that ihe
Cotton Corporation of India did not
insists on the execution'of bank guaran-
tee by a large 'number ‘of Indian ‘Cot_
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ton Mills before zdvising the Foreign
suppliers to ship the cotton in the
name of respective Mills during the
period from July 1977 to June 1979;

(b) whether it is also a fact that
whien the cotton imported on Mills
account arrived in India, a number of
such Mills did not clear the bales and
consequently the Corporation had to
clear the bales and in this process the
Corporation suffered huge losses;

(c) if so, the amount of such losses
during the aforesaid period and the
amount of loss apportioned to each
such ill; gnd

(d) the partilulars of the default-
ing mills and also whether any legal
procetdings had teen launched ugzain_
st the mills in question?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
P. A. SANGMA): (a) Even though the
Cotton Corporation of India insisted
on the execution of Bank guaraniee by
the Mills, about 75 mills covering
about 47,812 bales valued at about
Rs. 17.12 crores did not furnish the
Bank Guarantee.

(b) and (¢). A number of Mills did
not clear ithe bales and consequently
the Corporation had to clear the bales
and dispose them of in the market. De-
tails gbout the amount of loss appor-
tioned to each sucp Mill gre given in
the statement laid on the table of the
House. [Planced in Library. see No.
1.T-4996/82].

(d) The Corporalion has already
initiateq legal proceedings against 3!l
the defaulting Mills.

Memo to P.M. from Builders Associa_

tion of Srinagar, Kashmir against

Corruptionx and Misuse of Authority
by M.E.S. Officers

5229. SHRI CHANDRABHAN
ATHARE PATIL: Will the Minister
of DEFENCE be pleased to refer to
ihe reply given to Unstarred Question
No. 10454 on the 30th April, 1982 re:
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Memo to P.M. from Builders Associa-
tion of Srinagar, Kashmir against cor-
ruption and misuse of authority by
M.E.S. Officers and state:

(a) whether the Inquiry Board con-
stituted to look into the allegations of
corruption and misuse of authority by
MES officials at Srinagar has comple-
led its inquiry,

(b) if so, the details of facts in res-
pect of each of the gllegations made in
the memorandum,

(¢) the main recominendations ~f

the Inquiry Board,

(d) aclion taken by Government
thereon, and

(e) steps Government have taken
or propose to take to check corruptlion
,and misuse of authority in the MES
departiment?

THE DEPUTY MINISTER IN THE
MINISTRY OF DEFENCE (SHRI
K. P. SINGH DBO): (a) to (e). The re-
port of the Court of lnquiry is expect-
ed to be received shortly, Appropriale
action based on the findings of the
Court of Inquiry would be taken.
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